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Mr, Deputy-Speaker: 1 shall take it 
up later. Mr. Bhargava is not here.
The hon. Minister said he is engaged 
in the other House. Therefore, I will 
take it up later.

Shri B. S. Murthy (Eluru): May I 
know, Sir, when it will be taken up?

Mr. Deputy-Spcaker: As soon as this 
important work is ôer. Now, 
Discussion will start  regarding the 
PEPSU Budget.

Sbrimati Suchela  Kripalani (New 
Delhi): Before you start, we would like 
to know when you are likely to take 
up Mr. Bhargava’s motion.

Mr. Deputy-Speaker: At the end of 
the day.

Dr. S. P. Mookerjee (Calcutta South
East): May be tomorrow morning,
after Question Hour.

Mr. Deputy-Speaker: I will say somt:' 
time later.

P.E.P.S.U. BUDGET—GENERAL DIS
CUSSION

Mr.  Deputy-Speaker: Now, the
General Discussion will take place on 
the PEPSU Budget.  Hon. Members 
are aware that fifteen minutes is the 
time allotted normally to every hon. 
Member except possibly the leaders of 
groups who may be given five minutes 
more if they want to intervene, or 
other spokesmen on behalf of their 
groups, I will allow first persons com
ing from PEPSU to speak.

Shri Bansal  (Jha.1 jar-Rewari): I
come from an area which is on the 
border of PEPSU, Sir. (Interruption).

Mr. Deputy-Speaker: I find this kind 
of difficulty arising every time so far 
as the Chair is concerned. I wish hon. 
Members  also have  the same ex
perience. Those hon. Members who 
are intimately connected with a parti
cular subject do not get up They wait 
till  opportunities are  given to the 
©thers, and at the last moment they 
say that they come from PEPSU. What 
is it I can do in such circumstances? 
I afh placed in a very embarrassing 
position from time to time, and there
fore, unless hon. Members who come 
from that area and who are interested 
in the subject, start first, I will not 
give them opportunity later on, and 
there is no good quarrelling with me 
that I am calling others. Of course, 
every < Member  of Parliament  is 
interested, but Members coming from 
PEPSU are naturally more interested. 
Therefore, hon. Members from PEPSU 
may start, and they need not wait till

others have spoken.  They will be 
given fifteen minutes each.
Shri Chin̂a: And he can speak In 
English for the benefit of others.

Sbri Bansal: On a point of order, 
Sir, ^

Hon. Members: No point of order.
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5517  P.B.P.5.U. Budget̂ 1 MAY 1953 General Discussion 551̂

[«ft

PnrRT ferr, ^

3TT̂ f̂ Wn̂ fiPTT, ^  ̂̂  ̂  

%ITT I ^ V)T̂f%̂ 21T

?5R'?rrft

I
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’TTîr̂r I ftr   ̂̂   ^

arPT I ??T<TT ̂  ST5f, *T  ^ fJTOT#

■<ftr 5 1  ^

 ̂ ^ r̂reft 11 ̂ *r

i|t 5frr»T?̂ $ I

fsnr ̂   t I 

<ft̂?ft ir̂ n̂rf̂rrft 

 ̂   w 5ft ̂  JTT >̂sF ?irn: iprt # 

yiTt snr «rr?TT ̂ ̂  îr<̂i ̂  •ft
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toô q̂  ̂TTW

?(ift5rr?̂r tfJ7:i>fiiT̂  ̂?ra?r| 1 

HT?r ?3nT >|5V Tsnr qĵ’%  ?if(t 
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Mr. Deputy-Speakcr: Order, order, 
please. I cannot allow the hon. Mem
ber to go on like this. * Sardar Hukam 
Singh.

Sardar Hukam Singh (Kapurthala- 
Bhatinda): We have had just the 
pleasure of hearing our leader from 
PEPSU. I give him that credit. He 
has complained about certain things 
and discussed the Budget  was
here for the first time. Certainly, it 
is a misfortune thaJt this Union, that 
we have before us for discussion, 
previously consisted of some Sikh 
States. He has complained that there 
are Sikh servants  there.  But the 
circumstances have so happened that 
there were Sikh rulers and they could 
not be removed immediately. It was 
the covenant tbat all the oflftĉrs and 
servants who were  there previously 
should be retained; ̂ t was the pro
mise. If he has that complaint, cer
tainly, that has to be thrown over
board. Rather the pinch is on the 
other side. I express it. At any rate, 
since charge was taken over by the 
Adviser, many officers have been re
moved and not one Hindu has been re
moved. Not one servant appointed by 
the Congress Ministry whegp it was in 
charge was touched; but since this re
gime has come into power, they have 
singled out one after the other Sikh 
officers in responsible posts. In Educa
tion «nd other departments also, aged 
Sikh masters have been removed from 
charge and charge has been given to 
?Jome non-Sikh lower qualified persons. 
Other instances are also there. I did 
not want to go into them, but this 
point has been touched upon by the 
previous Speaker, who claims to be a 
leade'*'—and I acknowledge hin̂tp be 
so. My hon. friend also complained 
that the Hindi-Speaking areas had been 
neglected from the time PEPSU was 
formed. I would remind  him that 
that was so most of the time the Con

gress remained In power and it was 
inspired by the Centre itself. But if 
he is complaining of the period 1952 
when the Ministry was in power, he 
must remember that out of six Minis
ters, four Ministers came from Hindi 
speaking area. If he were to look into 
recruitment lists, he will find that a 
larger number of persons from thaJL 
area were  recruited in the services 
during that period, than persons from 
other areas.  So his accusation is 
groundless and contrary to facts. The 
papers cojx be gone into very easily.

Then his  complaint  is that the 
Bhakra-Nangal project does not give 
his territory the water that he requires. 
That may be so. He says that his area 
was surveyed. Very good. If the sur
veys reveal that his areas are at a 
higher level,  pur engineers cannot 
make water go uphill. So that com
plaint should be directed against the 
engineers and, perhaps, against nature 
Itself. So the complaint that water is 
not allowed to go into his fields is also 
without any real foundation.

Upw I come to a review of the 
Budget that is now before us. This 
White Paper which gives a short sur
vey of the things that have happened 
during the last year in PEPSU is dated 
14th March, 1953. The Adviser went 
there on the 10th. Maybe he got it 
printed within those three days. But 
I presume that most or the things 
mentioned here, were perhaps formu
lated by the popular Ministry that 
was there.  The survey that is in
corporated in this White Paper pre
sents nice and interesting reading. So 
far as the economic position is con
cerned, we find that this small and 
border State—as was observed by my 
hon. friend the previous speaker—has 
made remarkable progress. The White 
Paper says that the production of 
crops during 1952-53 has increased in 
all respects. In regard to food grains 
it is said that the  figures compare 
favourably with an export of 37,000 
tons. It is a surplus State and wheat 
to the tune of 59,000 tons was supplied 
to the neighbouring state of Delhi. In 
regard to prices it is said that prices 
were generally lower in 1952. It is 
said that cotton and sugar produced 
was much more this year than in the 
previous year, though there is some 
decline in prices that is expected to 
affect adversely the cotton production. 
Our Government should see to it and 
give proper care to see that this small 
tract does not suffer on that account.

The Patiala working class cost of 
living, the report says, has shown r 
steady downward trend.  It is said 
that it has gone down by 90 points.
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Though PEPSU is primarily an agri
cultural State, progress has bee© maie 
in the field ol industrialisation too. 
Then again it is said that the pro- 
<iuction of sugar was considerably 
iiigher in 1952 than in 1950-51. Pro
duction of cloth during 1952 was four 
‘times more than that of 1951. It will 
be seen from the above review that 
Ihe year 1952-53 has witnessed a 
general improvement in the economic 
conditions in PEPSU. We are glad to 
find that this White Paper admits that 
-during 181̂2, when the popular Minis
try was in charge all round economic 
progress , was achieved.

As I started by  saying this is a 
b̂order State. It has many problems. 
As was mentioned by the previous 
speaker, the Sikhs are in a majority 
and must be in a majority in the ser
vices too. We have to see whether we 
can recast the  whole thing in the 
pattern of the other parts of India, 
whether we can rehash it and bring 
about changes slowly. It was said by 
-about a new order or we should bring 
the hon. the Home Minister the othei 
day in the course of the debates thâ 
•democracy is new to India. Quite so. 
I agree with him there. There were 
no elections in the beginning and. 
therefore, there were no representa
tive Legislatures. But it cannot be 
said that because »there were no Liegis- 
latures, the States were badly run. I 
can say at least in regard to two or 
three States (Kapurthala and Faridkot) 
that the administration in them was 
much better than what it is today 
People admit it; masses know it. Even 
taking the Union of Patiala and East 
Punjab States, as a whole, as I have 
pointed out just now, remarkable pro
gress has been made as could be done 
under the circumstances.

Then much has been said about the 
law and order position. Certain re
marks made by my hon. friend 
Chinaria yesterday were not warrant
ed  at all.  He referred to some 
abduction cases. He said that cattle 
were sold  everywhere;  but human 
■beings were not sold. I may tell him 
that if he were to see and study the 
conditions in other States, perhaps he 
ivill not find things much better than 
"What they are in PEPSU.

An Hon. Member: In which State?

Sardar Hakam Singh: I may tell my 
"hon. friend of an incident which oc?ur- 
Ted in Agra. Agra has a population 
of more than three or four lakhs. My 
•cousin's son was carried away from 
the second storey in the heart of the 
town and the dacoits wanted Rs. 40.000. 
My  cousin took the Police Sub
Inspector with him. Rupees forty 
thousand worth of currency nô were

signed by the Superintendent of Police 
and the Sub-Inspector delivered those 
notes to the dacoits. They have not 
been traced so far. We got our boy 
after paying them Rs. 40,000.  That 
was what happened in the city of 
Agra.  I approached Pantji and the 
Inspector-General of Police. Such in
stances can be cited in  Saurashtra, 
Rajasthan, United Provinces and other 
places also. But if you are goin? tc 
make one State the target of attack 
and carry on this propaganda, it is a 
di/iereiii question.  The newspaper? 
might make it. But I say that all this 
Is manoeuvred and engineered.

But you look to the circumstances. 
I do not mean to say that there has 
not been any improvement since the 
time the Adviser took over charge. It 
is but natural. If you make one man 

State certainly there 
will be improvement.  Dissolve this 
Parliament and this Ministry: give the 
âdministration over to Dr.  Katju. 
Certamly a  dictator will do much 
better. But would it be a better 
m̂mistration? Would you like it? 
Wherever a dictator is put in charge of 
any administration, there is bound to 
be improvement.

Shri Algii Rai Shastri: I would like 
to put you.

very
well that I am not destined to be of 
that type.

If we were to compare the state of 
affairs as it was when the representa
tive Government was in power, with
rilfi it is in the
hands of one dictator, I admit—as I 
said at the very start—that there is 
some improvement: but not to the ex- 

which it is being propagated. 
I. therefore, refute and repudiate the 
mprovement that lias taken place in 
the position of law and order.

T figures with me which
In February,

1952 there were 41 murders, in

Dacoities: they were ten in February.
1952 in February, 1953 they were five 
Burglaries were 137 in February, 1952: 

February, 1953. 
Robberies; there  were 35 during 
February, 1952; in  February, 1953 
there were only twelve.

An Hon; Member: Where does the 
non. Member get these figures from?

Ŝ ar Hukam Singh: From the re
cords. Government can only repudiate 
or refute it by records. I have given 
figures. If it is any satisfaction to the 
hon. Member to know wherefrom I 
naVe got it, if he means I have stolfjn It 
ae can proceed against me. Bui lie
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[Sardar Hukam Singh] 
must listen to me and if they have no 
other figures, simply shoutmg 
Irom have you got the figures? wul 
not do, that will not take their case 
any further. Simply  asking where- 
irom I have got thenn, is that an 
answer to my allegation and the fiMcs 
I have placed before the House? Gov
ernment is in possessioii of the Agurcs. 
They have records. Let them come out 
if I am telling anything wrong. (Inter
ruption). Now I must proceed, Sir, 
and I would request you to deduct the 
time of these interruptions.

Mr. Depttty-Speaker; There is no 
Question of deducting.  He hirdse.f 
chose to answer. He gave an illûra- 
tion. It is open to some hon. Members 
HOW and then for  the purpose of 
elucidation to put a question, not for 
interrupting. And it is open to the 
hon. Member on his legs who is m 
possession of t)̂e House to answer or 
not to answer. He may or may not 
give in. But if he chooses to give in I 
am not going to deduct that time. He 
answered and  referred by way of 
illustration to Agra and so on. All 
that time cannot be deducted.

Sardar Hukam Singh: Would this be 
deducted, Sir?

Mr. Deputy-Speakcr. No;hing will be 
deducted.

Shri K. K. Basu (Diamond Harbour): 
Let there be a flexible extension!

sardar Hukam Singh: There Is an
other thing. The time that the Adviser 
has taken over charge—he is a lucky 
man—is the harvesting season. The 
wheat is harvested, the kharif crop is 
not sown, the fields are open, and 
there is no hiding place.  Therefore 
during these two or three months the 
incidence of crime is much lower than 
in other months. If credit is to bo 
taken for that, I would advise the Gov
ernment to  compare it with  the 
corresponding periods of other years 
and not gloat over the fact that crime* 
has gone down in this period.

There is another additional reason. 
The Adviser must have been an hcnest 
man. He must have given instructions 
to the police stations that they should 
try to reduce these crimes as much fts 
possible. But the police officials, out- 
Heroding Herod, whenever a case of 
dacoity comes they enter it as a case 
of robbery or theft and dacoity is not 
entered, because they feel that they 
will be able to give the impression that 
they'have been able to reduce acts of 
dacoity. That also is a thing which I 
must ask Government to find out and 
enquire whether there has been an 
actual decline in crime or whether it

is manoeuvred and engineered, I d<y 
not say by the Adviser himself but by 
others who want to show that they 
have done a great lot in this respe'̂t. 
We will be glad if it is really so. We 
ŵll be prepared to give our co-opera
tion to the Adviser. No mqn wants 
lawlessness. No man wants that there- 
should be dacoities or robberies.  I 
would be the first man to tive him* 
every help if he needs. If he can ro 
on like that and reduce crimes, who 
would be happier than ourselves that 
he has done a good job? But that is 
not so. Let us not be complâ'ent. The 
three gangs of robbers that.wepe there 
are still at large. And I can cite re
cent instances where those dacoities. 
have been  committed, where those 
abductions  have been committed* 
people have been carried away.
10 A.M.

And then an attempt has bjen made 
to represent it in a different manner. 
A charge was laid that the H.*>use that 
was dissolved only met for ten days

The Minister of Finance (Shri C. 
Deshmukh): I am sorry to Interrupt 
the hon. Member, but I would lil̂e to 
know the names of the dacoits that are 
at large.
Saidar Hukam Singh: I will give 
you that. But it is not now with me.
I have got those papers but 1 cannot 
give you offhand.
Sir, you have said that you would 
not allow me extra  time for these 
interruptions.
The Minister of Home AfTairs and 
States (Dr. Katju): May I take it that 
my hon. friend is in contact wi’̂h them?
Sardar Hukam Singh: Yes, just aŝ 
the Home Minister was when he tour
ed round there and people brotight 
those applications. Certainly, and I 
have got some information from the 
Hqme Minister himself.
Shri Algu Rai Shastri: He  simply 
wants notice!

[Pandit Thakur Das Bhargava in the 
Chair.]

Sardar Hukam Singh: It was said 
that the House was  called ô meet 
only for a few days and not a partii le 
of legislation was done. Correct in
formation was not given to the Home 
Minister. In this White Paoer it is 
said and it is conceded that very use
ful and very necessary legislation was 
passed during the time that the 
Assembly met. There was also a re
ference yesterday that tbey passed 
three Bills and that they have been 
sent up to the Centre for assent. But 
the assent was not given. It was de
layed and then there was some dis
cussion with the Planning Coinmission
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and others. Those very Bills were de
layed here in the States Mini:?iry and 
the charge was brought again.-1 that 
Ministry that they were not abit to 
pass the legislation. They had passed 
it—it was admitted—and  ihcy had
• sent the same on for assent  It was 
delayed here and now this charge is 
being brought against them.

Sliri K. K. Basu: He has no correct 
information, it seems.

Sardar Hukam Singh: With regard 
to other legislation also, they were for-* 
warded in the very initial stage, be
cause that was a Part B Ŝ'̂tc, and 
consultation was being  held. They 
were to be taken up. But b'ifore that 
time the Assembly was dissolved. 
Therefore it was not fair to charge the 
Assembly or that representative Gov
ernment .that it was inefficient, that it 
couid not go On with legislation or that 
it would not improve matters. This 
White Paper is a correct  record to 
show that things are not just that way.

A very etfective point was made the 
other day when the Proclamation was 
discussed that people used to cross 
over to the other side, that l̂ere was 
no honesty, that people could L'e won 
over, that Members couid be won over. 
If it was a fact it was regrettable, it 
was unfortunate. But who were there, 
who were beiog* sold and were ready 
for sale and who coulci be purchased? 
I beg to submit that they were only 
Congressmen. They  wêe ready to 
cross over,  ready for  f.dlc in the 
marjcet. Every effort was m ide to win 
them over. The Maharaja of Faridkot 
with a fleet of forty cars remained 
there for fifteen days. It was known 
to the Congress bosses here.  Every 
evening he was flying to Delhi in a 
plane and bringing other persons. 
Every temptation was offered to those 
Members that they might cross over 
and come to the Congress side. When 
that could not be effected, when no 
Member could be won ever, the Maha
raja of Faridkot wanted to distribute 
all his purse in the streets of Patiala. 
These things were l.nown to t*very 
Congress leader here whom we worship 
and who knew it was bein« done. Then 
what was it that broke tiie cainel’s 
neck, tlie last straw? It wa.«; the cross
ing over of Takshak, the oillar stone 
of the Congress. When it was beyond 
all hope of repair and when the Con
gress found that there w,ns no chance 
at all for it to be rehabilitated there, 
this course was adopted.  I leave it 
there. That is a story which is pain
ful.

I  now come again to thi.c White 
Paper and to the improvement that has 
been made. I say ft is certainly com
mendable in a State liire thin which: is

very small in size,  whi *h is inter
spersed by some of the o:ber Stales, 
Himachal Pradesh,  Deih-i. Punjab. 
Rajasthan at some plac?-*—parts of
territories run into each other and. 
therefore those eifecls, toci il economic 
and other, are felt there. An I really 
it was that disease oC Punjoo from 
1951 that infected  PEPSU as well. 
With that precedent we are heie con
fronted with that contingency, and I 
am afraid I should warn :be adjacent 
States lest this disease spreads tO' 
Himachal Pradesh and other Stittes as 
well. The pêle of these States mjRht 
beware lest it  overtakes them also. 
And I found that this imall State was 
proceeding at a remarkable pace, at a 
wonderful speed and was mLk.’-'g pro
gress in every walk of life. The eco
nomic condition was much belter and 
Improvement had been mr/Je on all 
fronts when suddenly th’s blow  of 
hammer came.

Again we have been toM. and there 
is a very big propaganda in the Press, 
that the Adviser has dene yeoman .‘‘er- 
vice and that he has maao the prepa
ration and revision of rclls iw> months 
earlier. That is a tr?kery. I should 
say. That is not fair to anybody f r 
to the people of PEPSU. In the ordi
nary course, when the rê rokcntaiives 
of Government were there, every year, 
the rolls were prepared and revised 
and in 1952 they revised the rolls which, 
were published in January, 1953. For 
the next year they are to be published 
in January, 1954. This January, 1954 
is being utilised and exploit̂ in this 
respect. The  previous Government 
had the target that the rails would be 
prepared and revised and published by 
January, 1954. To say that we have- 
brought it earlier by two months I 
shudder to think what would be the 
fate of our country if this is the 
method that is adopted for such a 
propaganda.
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î̂rartt  U? t ftr ̂  ̂f 3W J»1 

n̂m Iw w Iv   ̂5IW ̂

t?ff   ̂  

fJnmft

)fir 4iy;*<pf1  ̂  5nft »jk w tfif 

f̂̂rortt ftpmRrTTî

W «f̂fWTpP̂  ?TOB̂

11  nd eft  3TI f% ftnmRT 

% ?¥ vm   ̂ M^wr %

5ip I

gnjr ?iT ̂ ̂ =5arar ̂  |, mwnr 

ifvvr ̂1 ^

fsRT %  # wm  1HW fPfiT

utR w  <r<reiH  ĤicHmt % ftn̂ 
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Shri Ranjlt Singh (Sangrur): The 
Adviser an 'outsider,  had been sent 
from Delhi with full powers to rule the 
State. The Adviser does not under
stand the language and customs of the 
people. All the political parties and 
all the officers of the PEPSU have been 
ignored and left out. Not a single man 
from PEPSU had been taken in the 
administration. The people of PEPSU 
thiiv}̂ that the Central  Government 
have treated them in a most unjust and 
unfair manner. On the 10th of March 
the Adviser took over charge and on 
the 12th of March he passed orders...

Mr. Chairman: Order, order. I do 
not want to interfere with the thread 
of the arguments of the hon. Member.
I have found in all the speeches that 
have been made that they are of a 
general nature as if the Member̂ were 
all speaking on the general situation 
before and after the assumption by the 
Central Government, I would request 
hon. Members who partake in the de
bate in future to kindly be specific in 
their criticism and at the same time 
see that their arguments relate to cer
tain aspects of the Budget. A roving 
discussion like this will not be so 
beneficial.

Shri Ranjit Singh: The Adviser took 
charge on the 10th March......

Dr. N. B. Khare: What  is this?
Locusts are coming in swarms.

Mr. Chairman: The House has to 
proceed with the business. I will re
quest the hon. Members to see that 
no noise is made.

Shii Ranjit Singh: The Adviser took 
charge on the 10th. On the 12th, he 
passed orders that four officers should 
proceed on compulsory leave. He has 
made sweeping changes in the adminis
tration of PEPSU.  Within the last 
seven weeks..........

Mr. Chairman: I am sorry to find 
tnat the noise is so great. I would re
quest the hon. Members to hear the 
hon. Member who is speaking.

Some Hon. Members: He must also 
speak louder.

Shri Ranjit Singh: Within the last 
seven weeks he has taken action 
against 20 officers. With every change 
in the Government, if the officers are 
victimised, degraded and discharged, 
without any cau.se no Government in 
the State can be run on sound lines. 
The problem of PEPSU cannot be solv
ed with such methods. By adopting 
such methods, the problems of PEPSU 
may become complicated. This is not 
the first time that action̂ agaihst 
officers has been taken. In 1949 when
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[Shri Ranjit Singh]
the Malerkotla incident took place and 
the  Sub-Inspector of Police was 
murdered In broad daylight in the 
bazaar of Malerkotla, four or five 
police officers were dismissed or sus
pended and the Inspector General of 
Police was asked to proceed on six 
months' Jeave. Later on these police 
officers were acquitted  by the High 
Court and they had to be reinstated. 
The I.G. of Police, after six nâonths, 
was compelled to retire. The people of 
PEPSU look to the Central Govern
ment which is the highest authority 1m 
the country todlay, for justice  and 
lairplay. Let me tell you that the 
Adviser’s  rule in PEPSU will be 
judged by the people by his actions and 
deeds and not by his words, because 
actions and deeds are stronger and 
louder than words.  The people of 
PEPSU are worse off than in 1946. 
The law and order position is not very 
satisfactory.  People cannot  travel 
Irom one place to another after sun
set in certain  areas.  Highway 
robberies, bus hold-ups, dacoities and 
murders have been  rampant in one 
part of the country or the other. Taxa
tion during this period has gone high 
and people have to pay higher and 
more taxes than before. There is yet 
friction between the two major politi
cal parties and as long as this friction 
will continue and the agrarian trouble 
is not solved and PEPSU does not get 
a stable Government, I think there are 
no hopes for the administration of 
PEPSU to improve and if it improves, 
it will improve only for a certain 
period.

PEPSU is an agricultural State. More 
than 80 per cent, of the people live on 
land. The area is dry. The land is 
fertile and the people are hardy. If 
two crores of rupees are spent on tube- 
wells, PEPSU can supply loodgrains 
worth Rs. two crores every year to the 
Government. The worH on the Bhakra 
Dam an4 canal works that are already 
under construction, should be accele
rated. These works, when complete, 
would bring prosperity to the State 
and great credit to the Govern
ment. In certain areas, the land 
revenues are higher than in others; 
these  land  revenues should be 
brought on par with the other 
areas. There are more than two 
lakh acres of land lying fallow and un
cultivated. These lands should be re
claimed and tubewells should be con
structed so that the lands could be 
irrigated. When these lands are re
claimed, they should be given to the 
landless labourers. This will increase 
food production and also the landless 
people will get land.

It is a matter of great relief that 
more than one crore of rupees hare

been provided for education in PEPSU. 
The people of the urban areas are 
getting all the facilities and amenities 
of life.  There are schools, colleges,, 
roads and hospitals.  The people of 
the urban areas are often better off 
than the villagers.  They can look 
aft̂r  themselves in the matter of 
ed̂ucation. The  villagers are very 
backward in education. They deserve 
help from the Government. Most of 
the money  provided  for education 
should be spent in opening  more 
primary schools in the villagci.. About 
Rs. 35 lakhs have been provided for 
medical facilities.  There are very 
few hospitals in the villages. More 
dispensaries • should be opened in the 
villages and more touring dispensaries 
should be provided for the villagers,, 
at least for two months during the- 
malaria season. I would like to say 
one or two words about my friend Mr. 
Chinaria who said that in PEPSU there 
is a ‘Kaka’ rule. Well, I do not agree 
with my friend on this point, because,. 
actually, PEPSU is ruled by the Presi
dent. The Adviser is there to rule 
the State.  These  people—“Kaka’' 
means young boys of tender age—be
long to the State. They are born there. 
They are brought up there, and educat
ed there. They are serving the State. 
And if proper enquiries are made about 
these boys, the Government will find 
that they are very honest—90 per cent, 
of them are very honest—and I think 
they are really an asset to the State, 
and I cannot understand what they 
should do and where they should go if 
they cannot live in their home.

The second thing is, he said certain 
things about lands, that  lands were 
given by Maharajas to certain, people. 
About lands, 1 would like to say that 
30 or 40 years ago, there was not so 
much demand ibr lands. Lands were 
sold very cheap. About 30 or 35 years 
ago, at Lyalpur land was sold at 
Rs. 2,500 per square, and in Bikaner 
in 1924/25, .lands were sold at Rs. 2,50(V 
per square.

[Mr. Deputy-Speaker in the Chair} 
During those days, lands in different 
parts of the country were given, at 
many places, free of charge to many 
people. So this charge of Mr. Chinaria 
will not stand. I may say that about 
35 years ago the land prices were so 
low that it is not worth while putting 
this blame on the Maharajas.
I would request the Government that 
in PEPSU the Sikhs should be treated 
sympathetically, generously and liberal
ly. I earnestly appeal to the Sikhs that 
their welfare, prosperity and good lies 
in acting in co-operation with the Gov
ernment, and it is for the Gpvernment 
to win over the Sikhs by statesman-
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:ship, fairplay and justice. Therein lies 
the good of the country, the good of 
the Government and the good of the 
Sikhs.

LAW MINISTER’S  SPEECH  RE: 
SPEAKEirs  CERTIFICATE  ON 
INDIAN  INCOME-TAX (AMEND
MENT) BILL. '
Pandit Thakur Das Bhargava (Gur- 
jaon): Sir, under the Constitution, a 
Money Bill has been defined under
•clause......
The Minister of Law and Minority 

Affairs  (Shri Biswas): Before my
Iriend goes on, may I make my position 
clear? I believe. Sir, you have receiv
ed a communication from the Chair
man of the Council of States, and he 
imust have conveyed not only his own 
statement but also a copy of a Reso
lution which was unanimously adopt
ed in the other House. By that Reso
lution, I am directed not to attend here 
either in my capacity as Law Minister 
or in my capacity as Leader of the 
Council in order to answer a charge 
which my friend Mr. Bhargava mignt 
choose to bring against me in respect 
•Of certain remarks reported to have 
been made by me io the other House 
the other day in connection with the 
Income-tax (Amendment) Bill. There
fore, if that is the matter which is 
going to be discussed, and if there is 
to be any charge brought against me, 
I cannot be here.  ,

Gandhi (Pratapgarh 
Distt.—West cum Rae Bareli Distt̂ 
East): The Resolution passed in the 
Upper House may be read out.
Shri Syed Ahmed (Hoshangabad): 

Has the Resolution of the other House 
been received by you?

^ Jly.

-  r*

[The Minister of  Education .and 
Natural Resources and Scientific Re- 
searcli  (Maulana Azad): The real
question before us is to hear the state
ment of the Law Minister in this re
gard.]

Tf«T?r— arTRTJTt) :  #r>T5T

am fraw ̂  53TT ? sr?

 ̂  =̂1% I 
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Shri Biswas: I may at once state 
here that in the statement which came 
from the Chairman of the Council of 
States you will And......

Mr. Deputy-Speaker: I have not got 
the Resolution.
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Shri Biswas: I do not know. The 
Resolution must have  been sent 
Possibly, it will follow.

Mr. Deputy-Speaker: I shall read out 
, the message I have received.

Shri Biswas: If you read mut that 
message, that will make my position 
clear, because it was read but to me 
by the Chairman before he read it out 
to the Council, and I accepted that 
statement as quite correct.

Mr. Deputy-SpeakeR I  understand 
this is a copy that was given to the 
Secretary. Formally I have not re
ceived a copy, but anyhow, in view of 
the statement, I think this is correct. 
I shall, for the  information of the 
House, read it out.

Shri Feroze Gandhi: On a point of 
order, Sir. When this communication 
has not been received by you, shall we 
take it as having been received by this 
House?

Several Hon. Members: No, qp.

Mr. Deputy-Speaker: I  understand 
that it was personally given by the 
Chairman to the Secretary.

Shri P. N. Rajabhoj: That is all
right.

Mr. Deputy-Speaker: This is what I 
understand was read out in the other 
House by the Chairman. Now, when 
once a statement is made in the other 
House and a copy has come here, that 
is sufficient property so far as this 
House also is concerned. Let us see 
what exactly it says:
‘‘A mere complaint is not pre
cluded and does not involve any 
breach of privilege of a member 
or of the Council. I am afraid 
that I cannot give my consent to 
this motion f̂r privilege.

There seems to be some mis
apprehension in regard to what 
happened in the Council on the 
29tn instant. *Some members ex
pressed a doubt whether the Bill 
in question was a Money Bill 
according to the requirements of 
article 110(1). A few felt that 
doubts could be raised even after 
the certificate was issued by the 
Speaker. At this stage the liader 
of the Council referred to these 
doubts and suggested that it would 
reassure the House if it was told




